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Concession to M.RTP. and F.ERA.

House to Expand Fishing Industry

3891. SHRI DAULATSINHJI JADE-
JA: Will the Minister of AGRICUL.-
TURE be pleased to state:

(a) whether Government confirmed
the Prass Report in ‘“Sunday Stan-
dard” on August 17, 1980, stating that
Government has offered certain con-
cession to MRTP houses and FERA
houses to enter and expand inthe
fishing industry;

(b) whether Government are aware
that such penetrations wili  destroy
the existing Indian fishing operation;

and

(c) how Government propose to pro-
tect all sections of Indian fishing in-
dustry from these large houses, sitice
demarcaled areas of fishing cannot be
policed?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R. V. SWAMINATHAN): (a) No. Sir.

{(b) and (c). Do hot arise.
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